RAJASTHAN HIGH COURT, JODHPUR

ORDER

ND ESII (RJS] 38 2011

Dated : 31.03.2011

. Con:-,t,qumt upon abolition of 40 ADI (FT) Courts vide Government
Notification NoF, 10(4)Nyay/98/Part dated 31.3.2011 the transfer/ pﬂslmcs of
following AD!{TT) officers are ordered as under:-

{ \hulwhud]

. -1D. "Mukesh Bhargava  ADI(I I)Nm 5.

. ADI(IFT) No.2

o R — aE 2 s N—— —
& i\ame of Oi‘hcer « from To Vice
Nﬂ - N f:' _ i i B
01.. Sanla\ humar ¢ ADIFT). ADJ(FT)No.l.  Ms. Rekha
- Dausa Jodhpur Sharma
| (Abolished) | - - 1
02, Laxman Singh ADJET) No.2. ADJFT). cP ‘ShrLcmdli
Pali Behror
(Abolished) (Alwar)
03. Kamal Chhangani  ADJ(FT) No.2, ADJIET)Y No.l.  Gyan Prakash
; ' Bhilwara: Bharatpur Gupta
| ~ (Abolished) -
—"————_0, Ganesha Ram ADI(FT). ADI(FT), Prithvi Raj
.Kotputali Balotra H.Q. at  !Sharma |
‘(Jaipur District) ~ Barmer "
| (Abolished)
05, Narendra Kumar  ADJ(FT)No.2.  ADJ(FT)No2. 'Brijendra
© Sharma Kota Bikaner Kumar :
; {Abolished)
:;{16 |Pau1n Kumar ADI(FT)No.2.  ADI(FT). Gyarsi Lal
] 'Sharma Alwar Tonk Sharma
; ik {f\hnh'iht.d]
07. .:M_s. Raj Vvas ADI(+T) No.4. ADNKET) No.3. Bhalla Ram
: Jodhpur Jodhpur ‘Parmar
( Aboiisl "IEd]
08 'Jaa Mnhan Sharma :AD}(FT) No.1, ADJ(FT)No.2,  Satya Narain
g ‘Bundi ‘Beawar Vyvas
A, N ~ (Abolished) (Ajmer)
09. “lh"ulcndra \xaa ADI(FT) No.3. ADI(FT). Rajendra Singh
Jaipur District Sikar Chaudhary

M.S.Sisodia

| - Udaipur Udaipur
| SN 8 _{f’\lmmhu!}
I1. | Shyam ! SunderLata 'ADJ(FT)No3. ADJ(FT)No.l, Harendra
' - l*hnumzmg&rh ‘Jaipur District ~ Singh
.3 (Abolished)
12, %I—Ianuman Prasad  ADIET), 'ADIJ(FT) No.8, ‘Mukesh Tyagi
P | ‘Nagaur Jaipur |
(Meria) Metropolitan
(Abolished)

/@T’E’W



13. |Satish Chandra | ADJ(FT), ADJ(FT) No4, |J.PSharma-IV
| . Hindaun | Jaipur
(Karauli) Metropolitan
o (Abolished)
|14, | Virendra Kumar ADIJ(FT), ADJ(FT)No.2, |Sudhir Pareek
| Pathak Abu Road Jodhpur
' (Sirohi)
| . (Abolished)
115. |Naipal Singh ,, |ADJ(FT)No.l, |ADI(FT)No.1, |Jhabar Mal Jat
s ~ . ™% |Dholpur Jaipur
¥ BTy, (Abolished) Metropolitan
| 16. | Surendra Singh ﬁ*' ADJ(FT)No.2, |ADJ(FT)No.2, |Ajay Singh
=3 I S, Bundi Jaipur District
: _ (Abolished)
{17. [Mahendra Singh ~ |ADJ(FT)No.2, |ADJ(FT)No.2, |Alok Surolia
i Jhunjhunu Ajmer
. : (Abolished)
|18. | Devendra Dixit ADJ(FT)No.4, |ADJ(FT)No.l, |Asha Kumari
- I Udaipur Kota
e . (Abolished)
{19. |Kamal Prakash ADJ(FT), ADJ(FT)No.l, |Sohan Lal
- |Saxena Tizara Ajmer Sharma
' \(Alwar) -
S (Abolished)
'120. |Pradeep Kumar Jain |ADJ(FT), ADJ(FT) No.3, |Phool Singh
- T Jhalawar Jaipur Tomar
o | ) | (Abolished) Metropolitan | §
121..|Sandeep Kumar ADJ(FT)No.2, |ADJ(FT),  Atul Kumar
‘| Sharma Dholpur Chomu Saxena
S v BER (Abolished) (Jaipur District)
- 22;.Un§£hanker ADJ(FT)No.2, |ADJ(FT)No.l, |Avinash
| |Shadna "= Karauli Pali H.Q. at Chandra
| e TS (Abolished) Jetaran Sharma
© 123. |Qmkar Tyagi ADJ(FT), ADIJ(FT), Vacant due to
1% & s Rajsamand Dungarpur retirement of |
. (Abolished) Shri Nannd Lal
% e E S | Sharma
_§ © . |2a.|SohanLal Sharma |ADJ (FT)No.l, |ADJ(FT)No.l, |Shiv Dayal
SRR WL - e b Ajmer Hanumangarh Singh
£ - -|25. |Mukesh Tyagi ADI (FT)No.8, |ADJ(FT), Ms. Seema
(. | Jaipur Sawaimadhopur |Jain
Metropolitan
- ""NOTE :- The officers are directed to hand BY ORDER,
| .~ .over charge in accordance with =5
;o S order No.24/P.I. dated 23.11.1998. 5:’::;1""‘ ;—}\2—_——« Y
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